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ESTIMATES COMMTTTEB 
Twenty-ninth Rxpoxt

SHRI SATYENDRA NARAYAN 
-8INHA (Aurangabad): | beg to pro
sent the Twenty-ninth Report o f the 
Estimates Committee on the Ministry 
o f External Affairs—working o f
Indian Diplomatic Missions Abroad.

COMMITTEE ON PUBLIC UNDER
TAKINGS

Twenty-forth Report

SHRI JYOTIRMOY BOSU (Dia- 
pnoaci Harbour); I beg to present the 
Twenty-fourth Report (Hindi and 
English versions) of the Committee 
on Public Undertakings (1978-79) on 
“Expenditure on Hiring of Storage 
Space by Public Undertakings”  and 
Minutes of the sitting of the Com
mittee relating thereto.

12.23 hr*

MATTERS UNDER RULE 377

(i) Protection to Buddhist Bhtkshus 
and their religious centres
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MR. SPEAKER; Mr. Kunrel you 
Siva on statement and read here ano
ther statement.. . .  (Interruption*)

‘  Now you are reading, but 4at3fer you 
were reading aome mother statement 
You should read out only the state
ment that you have given me.
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(ii) Reported atrocities by police on 
Adivasis in Bxb^ r
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“POLICE TERROR IN BIHAR 
ADIVASI VILLARGEU
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‘T he tribal leader and president o f*  
the Adivasi Mukti Morcha, Mr. 
ShuvM  Soren, aBeged Ker« to-day 
that truckloads o f  Genteal Reserve


